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ITEM NO.46 COURT NO.3 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 754/2016

TEHSEEN S. POONAWALLA Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

(IA No. 113796/2017 - APPROPRIATE ORDERS/DIRECTIONS, TIA No.

20073/2018 - CLARIFICATION/DIRECTION, IA No. 33178/2019 -

CLARIFICATION/DIRECTION, IA No. 121361/2017 -

CLARIFICATION/DIRECTION, IA No. 121734/2017 - EXEMPTION FROM FILING
0.T., IA No. 136309/2018 - EXEMPTION FROM FILING O0.T., IA No.
121358/2017 - EXEMPTION FROM FILING O0.T., IA No. 127557/2018 -
EXEMPTION FROM FILING O.T., IA No. 126621/2018 - EXEMPTION FROM

FILING O0.T., IA No. 128348/2018 - EXTENSION OF TIME, IA No.
36761/2017 - I A IMPLEADMENT, IA No. 2/2017 - TINTERVENTION
APPLICATION, IA No. 6718/2018 - INTERVENTION APPLICATION, IA No.
138663/2018 - INTERVENTION APPLICATION, IA No. 116511/2018 -
INTERVENTION APPLICATION, IA No. 113794/2017 -
INTERVENTION/IMPLEADMENT, IA No. 121355/2017 -

INTERVENTION/IMPLEADMENT and IA No. 9068/2018 - PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

WITH

CONMT.PET.(C) No. 1190/2019 in W.P.(C) No. 754/2016 (PIL-W)
(FOR ADMISSION and IA No0.167763/2019-EXEMPTION FROM FILING O.T.)

CONMT.PET.(C) No. 1497/2018 in W.P.(C) No. 754/2016 (PIL-W)
(FOR ADMISSION)

W.P.(C) No. 764/2016 (PIL-W)

W.P.(C) No. 768/2016 (PIL-W)

W.P.(C) No. 732/2017 (PIL-W)

W.P.(Crl.) No. 122/2017 (PIL-W)

CONMT.PET.(C) No. 3/2022 in W.P.(C) No. 754/2016 (PIL-W)
a%;;§RMADMISSION and IA No.169761/2021-APPLICATION FOR PERMISSION, IA

oslfed» 4639/2022 - EXEMPTION FROM FILING AFFIDAVIT, IA No. 3295/2022 -

SSEMEMPTION FROM FILING O.T., IA No. 3469/2022 - INTERVENTION
APPLICATION and IA No. 2867/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Date : 10-07-2023 These matters were called on for hearing today.
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CORAM
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE BELA M. TRIVEDI

For Petitioner(s)
Mr. Talha Abdul Rahman, AOR (N/P)
Mr. M. Shoeb Alam, Adv.
Mr. M. Shaz Khan, Adv.
Ms. Gayatri Dahiya, Adv.
Mr. Adnan Yousuf, Adv.

Mr. Sanjay R. Hegde, Sr. Adv. (N/P)
Mr. Anas Tanwir, Adv.

Mr. Fuzail Ahmad Ayyubi, AOR

Mr. Ibad Mushtaq, Adv.

Mr. Ibad Nusht, Adv.

Ms. Akanksha Rai, Adv.

Mr. Colin Gonsalves, Sr. Adv. (N/P)
Mr. Satya Mitra, AOR

Mr. Tariq Adeeb, Adv.

Mr. Deepak Kumar Singh, Adv.

Mr. Shadan Farasat, AOR
Ms. Warisha Farasat, Adv.
Mr. Harshit Anand, Adv.
Mr. Aman Naqvi, Adv.
Ms. Hrishika Jain, Adv.
Ms. Natasha Maheshawari, Adv.
Ms. Mreganka Kukreja, Adv.
For Respondent(s)/
Applicant(s)
Mr. Chanchal Kumar Ganguli, AOR

Mr. Nikhil Goel, AOR

Ms. K. Enatoli Sema, AOR
Ms. Limayinla Jamir, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Ranjan Mukherjee, AOR
Mr. Subodh S. Patil, AOR

Mr. Sumeer Sodhi, AOR
Mr. Dhruv Wadhwa, Adv.

Mr. Shailesh Madiyal, AOR
Mr. Vaibhav Sabharwal, Adv.
Mr. Akshay Kumar, Adv.



WP(C) No. 754/2016 etc.

Mrs. D. Bharathi Reddy, AOR
Mr. Aviral Saxena, Adv.

Mr. P.S. Sudheer, AOR
Ms. Supriya Juneja, AOR
Ms. G. Indira, AOR

Mr. Amrish Kumar, AOR

Mr. R. Venkataramani, AG

Mr. Tushar Mehta, SG (N/P)

Mr. K.M. Nataraj, A.S.G. (N/P)
Mrs. V. Mohana, Sr. Adv. (N/P)
Mrs. Rukhmini Bobde, Adv.

Mr. Shailesh Madiyal, Adv.

Mr. Mohd. Akhil, Adv.

Mr. R Venkataramani, AG

Mr. Tushar Mehta, SG (N/P)

Mr. K.M. Nataraj, A.S.G. (N/P)
Mr. V. Mohana, Sr. Adv. (N/P)
Ms. Rukhmini Bobde, Adv.

Mr. Mohd Akhil, Adv.

Mr. Shailesh Madiyal, Adv.

Mr. Anandh Venkataramani, Adv.
Ms. Vijayalakshmi Venkataramani, Adv.
Mr. Vinayak Mehrotra, Adv.

Ms. Mansi Sood, Adv.

Mr. Chitvan Singhal, Adv.

Mr. Sonali Jain, Adv.

Mr. Abhishek Kumar Pandey, Adv.
Mr. Raman Yadav, Adv.

Mr. Arvind Kumar Sharma, AOR

Mr. Kamlendra Mishra, AOR

Mr. Tushar Mehta, SG (N/P)

Ms. Swati Ghildiyal, AOR

Mr. Rajat Nair, Adv.

Ms. Devyani Bhatt, Adv.

Mrs. Swarupama Chaturvedi, AOR
Mr. Adarsh Upadhyay, AOR

Mr. Tapesh Kumar Singh, AOR
Mr. Aditya Pratap Singh, Adv.
Mr. Priyanshu Malik, Adv.

Mr. Pradeep Misra, AOR
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Mr. V.N. Raghupathy, AOR
Mr. Manendra Pal Gupta, Adv.
Mr. Md. Apzal Ansari, Adv.

Mr. R. Venkataramani, AG

Mr. Tushar Mehta, SG (N/P)

Mr. K.M. Nataraj, A.S.G. (N/P)
Mrs. V. Mohana, Sr. Adv. (N/P)
Ms. Rukhmini Bobde, Adv.

Mr. Shailesh Madiyal, Adv.

Mr. Mohd. Akhil, Adv.

Dr. N. Visakamurthy, Adv.

Ms. Indira Bhakar, Adv.

Mr. Neeraj Kr. Sharma, Adv.
Ms. Megha Karanwal, Adv.

Mr. Shashwat Parihar, Adv.

Mr. Kanu Agrawal, Adv.

Mr. Rohit K. Singh, AOR

Dr. Manish Singhvi, Sr. Adv. (N/P)
Mr. Arpit Parkash, Adv.

Ms. Shubhangi Agarwal, Adv.

Mr. Milind Kumar, AOR

Mr. Arjun Garg, AOR

Mr. Abhikalp Pratap Singh, Adv.
Mr. Siddharth Dharmadhikari, Adv.
Mr. Aaditya Aniruddha Pande, AOR
Mr. Bharat Bagla, Adv.

Mr. Sourav Singh, Adv.

Ms. Shreya Saxena, Adv.

Ms. Yamini Singh, Adv.

Mr. Vinod Ghai, Sr. Adv. (N/P)
Mr. Ajay Pal, AOR

Mr. Aman Pal, A.A.G.

Mr. Amardeep Hooda, Adv.

Mr. Mayank Dahiya, Adv.

Ms. Sugandh Rathor, Adv.

Mr. Abhinav Mukerji, AOR

Mr. Guntur Prabhakar, AOR

Mr. Mahfooz Ahsan Nazki, AOR
Mr. Polanki Gowtham, Adv.

Mr. K.V. Girish Chowdary, Adv.
Mr. Miran Magbool, Adv.

Ms. Niti Richhariya, Adv.

Mr. C.K. Sasi, AOR
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Ms. Meena K. Poulose, Adv.

Mr. Amit Anand Tiwari, A.A.G.
Mr. Sabarish Subramanian, AOR
Ms. Devyani Gupta, Adv.

Mr. Vishnu Unnikrishnan, Adv.
Mr. Danish Saifi, Adv.

Mr. C. Kranthi Kumar, Adv.
Mr. Naman Dwivedi, Adv.

Mr. Devashish Bharuka, AOR
Ms. Sarvshree, Adv.
Mr. Shobhit Dvivedi, Adv.

Mr. M. Shoeb Alam, AOR

Mr. Upendra Mishra, Adv.

Mr. P.S. Negi, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayak, Adv.

Ms. Rekha Bakshi, Adv.

Mr. Shaurya Sahay, Adv.

Mr. M. Yogesh Kanna, AOR

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.

Ms. Anindita Pujari, AOR
Mr. Maitreya Saha, Adv.
Mr. Abhineet Arvind, Adv.

Mr. Devashish Bharuka, AOR
Ms. Sarvshree, Adv.
Mr. Shobhit Dvivedi, Adv.

Mr. Anil Shrivastav, AOR
Mr. Abhinav Mukerji, AOR

Ms. Anju Thomas, Adv.
Ms. Ripul Swati Kumari, Adv.
Ms. Astha Sharma, AOR

Mr. M. Shoeb Alam, AOR

Mr. Shreekant Neelappa Terdal, AOR
Mr. R. Venkataramani, AG

Mr. Tushar Mehta, SG (N/P)

Mr. K.M. Nataraj, A.S.G. (N/P)
Mrs. V. Mohana, Sr. Adv. (N/P)

Ms. Rukhmini Bobde, Adv.

Mr. Shailesh Madiyal, Adv.
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Mohd. Akhil, Adv.

N. Visakamurthy, Adv.
Indira Bhakar, Adv.
Neeraj Kr. Sharma, Adv.
Megha Karanwal, Adv.
Shashwat Parihar, Adv.
Kanu Agrawal, Adv.

Bharat Singh, A.A.G.
Sunny Choudhary, AOR
Sushil Tomar, Adv.

Alok Sangwan, Sr. A.A.G.
Sumit Kumar Sharma, Adv.
Samar Vijay Singh, AOR
Keshav Mittal, Adv.
Rajat Sangwan, Adv.
Sabarni Som, Adv.

Shishir Deshpande, AOR
D. Mahesh Babu, AOR

Gurmeet Singh Makker, AOR

Narendra Kumar, AOR
Raghvendra Kumar, Adv.
Anand Kumar Dubey, Adv.

Aravindh S., AOR
Uma Bhuvaneswari C., Adv.
Abbas B., Adv.

Mandakini Singh, Adv.
Ashima Mandla, Adv.
Mrityunjai Singh, Adv./AOR

Hitesh Kumar Sharma, Adv.
S.K. Rajora, Adv.
Akhileshwar Jha, Adv.
Amit Kumar Chawla, Adv.
Chaman Sharma, Adv.

Ajay Mishra, Adv.
Narendra Pal Sharma, Adv.
Anil Kumar, Adv./AOR

Sriharsha Peechara, Adv.
Pallavi, Adv.

Duvvuri Subrahmanya Bhanu, Adv.
Rajiv Kumar Choudhary, Adv./AOR

Abhimanyu Tewari, Adv./AOR
Eliza Bar, Adv.
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UPON hearing the counsel the Court made the following
ORDER

The learned Attorney General for India has made a suggestion,
to which we agree, that the Ministry of Home Affairs shall convene
a meeting of the Heads of Departments of the State Governments for
compliance measures (preventive and remedial) directed by this
Court in the judgment/order dated 17.07.2018. The Ministry of Home
Affairs will thereupon file an affidavit stating the outcome of the
meeting etc.

The State Governments shall file status report giving year-
wise data from 2018 with regard to the number of complaints
received, First Information Reports (FIRs) registered, and the
chargesheet(s) filed. The steps/measures, preventive and remedial,
taken by the State Governments in terms of the judgment/order dated
17.07.2018 shall also be mentioned/indicated in the status report.

Status report and affidavit will be filed by 30" September,
2023.

Re-1list in the month of October 2023.

(DEEPAK GUGLANI) (R.S. NARAYANAN)
AR-cum-PS ASSISTANT REGISTRAR
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